
(
THE GAUH HATIHIGH COUR.T OF AssA HAL PRADESH)

No .HC. r-2 120 3t 3o I IASmti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahatr.

Shri Pijush Pratim Bairagi,
Special Judge, CBI, Assam,
Addl. Court No. II,
Chandmari, Guwahati-3.

Station leave.
Dated Guwahati the / \ )anuary,2025.

Your I ener No. SpL/cBI/Add III I 14g _2024 I 20, dtd. 07.07.202s.

Yours faithfully,

s4l -
T G RA I tAN

From

To,

Sub

Ref:-

Sir,

em
Copy to:

With reference to the above, I am directed to inform you that your prayer forstation reave permission from the evening or ir.or.zozs ti, the morning of16.01.2025, has been granted. The Speciar Judge, cBI, Arr.;,;ddr. i"ri'r".'r, **in.,,,in his absence, speciar Judge, cBI, Assam, aoar. court No. 1 and in his absence, the next seniormost Judiciar officer avairabre at the station wirr remain in charge of your court and office inyour absence.
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Guwahati.
Guwahati.

] ]he SOeciat Judge, CBI, Assam, Addt. Court No. 1,

1, ]he Special ludge, CBI, Assam, Addl. Court No. 3,
\,/2, lne Project Manager, Gauhati High Court.

JT. REGISTRAR (VIGILANCE) -e)ry

MIZORAM AND AD,


